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§1§ arosTofao 1i72fxy, TR 31.10. 1986
§2} wrosTofao  sulal, aTvrH 06.02. 1987
{3} arosrofao wo9fxf, ATt 20.04. 1987
fui @rosTof0 su2fxf, @™ 11.07. 1995

MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS

(Department of Personne! and Training)
NOTIFICATION
New Delhi, the 17th December, 1998
G.S.R T483(E).—In exercise of the powers conferred by

sub-section (2) of section 14 of the Administrative Tribunatls
Act, 1985 (13 of 1985), the Central Government hereby specifies

the lst day of January, 1999, as the date on and from which the

provisions of sub-gection (3) of section 14 of the said Act
shall apply to the organisations mentioned below, bheing the

geocieties and statutory ocrganisationfowned or contrelled by the
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Government and makes the
notification of the Government of Tndia in
Fersonnel,

Persconnel

Public Grievances and

1986, namely:-

number 9

numbers and entries shall be added,

Following

Pansions

amendments in the

the Ministry of

{Department of

and Training) number G.S.R.730(EB), dated the 2nd May,

In the Schedule to the said notification, after serial

and the entries relating thereto,

namely:i-

the following serial

Name of the corporation/sceiety/
other authority

"10. National Council for Hotel

1.

12.

13.

14,

Management and Catering Technology,
Library Avenue, Pusa,
New Delhi-110012.

Institute of Hotel Management,
Catering and Nutrition,
Library Avenue, Pusa,

New Delhi~-110012.

Institute of Hotel Management,
Catering Technology and Applied
Nutrition,

Veer Sawarkar Marg, Dadar,
Mumba i -400028.

Institute of Hotel Management,
Catering Technology and Applied
Nutrition,

CIT Campus, Tharamani PO,
Chennai-600113.

Institute of Hotel! Management,
Catering Technology and Applied
Nutrition,

P-16, Taratola Road,
Calenttna-700088 .

Registered under
Sorcieties Regis-
tration Act, 1860

Registered under
Societies Regis-—
tration Act, 1860

Registered under
Societies Regis-
tration Act, 1860

Registered under
Societies Regis-—
tration Act, 1860

Registered under
Societies Regis-
tration Act, 1860
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15.

16.

17.

18.

19.

20.

21.

22.

23.

Institute of Hotel Management,
Catering Technolopy and Applied
Nutrition,

PO Alto Porvorim, Bardez,
Goa—403521.

Institute of Hotel Management,
Catering Technology and Applied
Nutrition,

8) Polytechniec Campus,
Bangalore-560001.

Tnstitute of Hotel Management,
Catering and Nutrition,
Sector-G, Aliganj,
Lucknow—226020.

Institute of Hotel Management,
Catering Technology and Applied
Nutrition,

"' Row, DD Colony, Vidyanagar,
Hyderabad-500007.

Institute of Hotel Management,
Catering and Nutrition,

Government Poly Compound, Ambawadi,
Ahmedabad-380015.

Tnstitute of Hotel Management,
Catering Technology and Applied
Nutrittion,

V35 Nagar, Bhubaneswar-751004.

Institnte of Hotel Management,
Catering Technology and Applied
Nutrition,

Sikar Road, Jaipur-302016.

Tnstitute of Hotel Management,
Catering Technology and Applied
Nutrition,

1100 Qrrs., Near Acadamy of Admmn.,
Bhopal—~462016.

Institute of Hotel Management,
Catering Technology and Applied
Nutrition,

Nehru Park, Bouluevard Road,
Srinagar—-190001 .

Registered under
Societies Regis~-
tration Aect, 1B60

Registered under
Societries Regis-—
tration Act, 1860

Registered nnder
Societies Regis-—
tration Act, 1860

Registered under
Societies Regis-
tration Act, 1860

Registered under
Societies Regis-
tration Act, 1860

Registered under
Societiers Regis-—
tratien Act, 1860

Registered under
Societies Regis-
tratiom Act, 1860

Registered unnder
Sncieties Regis-
tration Act, 1860

Registered under
Societies Regis-
tration Act, 1860
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24. TInstitute of Hotel Management, Registered under
Catering Technology and Applied Societies Regis-
Nutrition, tration Act, 1860

AIDC Building, G.S8. Road,
(ABC Stopage), BRhangagarh,
Guwahati-781005.

25. Institute of Hotel Management, Registered under
Catering Technology and Applied Socirties Regis-
Nutrition, tration Act, 1860

kherapatri Colony,
Opp. Sirdisai Baba Mandir,
Gwalior—-474002.

26. Institute of Hotel Management, Registered under
Catering Technology and Applied Societies Regis-
Nutrition, tration Act, 1860

G.V, Raja Road, Kovalam PO,
Thiruvananathapuram-695527.

27. Institute of Hotel Management, Registered under
Catering and Nutrition, Societies Regis—
Sector—32A, tration Act, 1860

Chandigarh—160047,

28. Iunstitute of Hotel Management, Registered under
Catering Technology and Applied Socieries Regis-
Nutrition, tration Act, 1B60

Guru Nanak Dev College,
Hardochanni Road,
Gurdaspur—-143521.

29, Institute of Hotel Management, Registered under
Catering Technology and Applied Societies Regis-
Nutrition, tration Act, 1860

Kufri, Shimta-171012.

30. Institute of Hotel Management, Registered under
Catering Technology and Applied Scrieties Regis-
Nutrition, tration Act, 1860

31-Industrial EBstate,
Patna-800015.

31. National Power Training Registered under
Tnstitute, Societies Regis-
NPTI Complex, Sector-33, tration Act, 1860

Faridabad(Harvana).

32. Central Pollution Control Board, Constitnred under
Parivesh Bhawan, Fast Arjun Nagar, the Warer{(Preven-
Delhi-110032, tion and Control

of Pollurion)
Act, 1974,

33. Indian Institute of Advanced Registered onder

Study, Shimia-171005. Societies Regis-—

trati1on Act, 1RG0
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34. Kendriva Vidyalaya Sangathan
18, Institutional Area,
Shahid Jeer Singh Marvg,

LA N 4 3N

35. Mavodya Vidyvalaya Samiti
A-39, Kailash Colouy,
New Delhi-110048,

36. Indian €Council of Medical Research,

Ansari Napar,
New Delhi-110029.

37. Film and TPelevision Inst:ture
of India, T
Law Coilege Road,
Pune-411004.

38. Satyajit Ray Film and Television
Institute,
E.M. Byepass Road,
Caleutta-7000%4 .

PO Panchasavar,

Registered under
Societies Repgis-—
traktion Act, 1860

Registered under -

Societies Regig-—
tration Act, 1860

Registered under
Societies Regis~—
tration Act, 1860

Registered under
Socirties Regis~—
tration Act, 1860

Registered under
Societies Regis-
tration Arct,
1860."

{F. No. H-11017/7/94-AT(Vol. I11)]
S. M. SAHARIAR, Under Secy.

Footnote- Priuncipal notification was published vide numher
€ s®. 7§b(8) dated the 2nd May, 1986 and subseguently amended

vide @-—
{1 G.5.R.1172(8B), dated the 3lst October, 198&,
{2) ¢.8.R.8/{R), dated the 6th February, 1987,
(3} G.8$.B.473(R), dated the 20th April, 1987,
(4) C.8.R.542(R), dated the llth July, 1995,

Prmted bV thc Manager (mvl of!ndla Prux ng Rﬂdfj '\1*\ apuri, \u’& [)Llhl IIU(J64
and Published by the Controller of Publications, Delhi-1 10054 — 1998,

B0/ /G1/75-2
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